SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (WVoluntary Liguidation Process) Regulations, 2017)

FORTHE ATTENTION OF THE STAKEHOLDERS OF DIVYA JYOTI INVESTMENTS PRIVATE LIMITED

1 | Name Of Corporate Person
2 | Date Of Incorporation Of Corporate Person

DIVYA JYOTI INVESTMENTS PRIVATE LIMITED
01/ [l?f 1994

3 | Authority Under Which Corporate Person Is
Imcarporated / Registered

REGISTRAR OF COMPANIES —Delhi

4 | Corporate ldentity Number/Limited Liability
|dentification Number Of Corporate Person

U74899DL1994PTCO59356

5 | Address Of The Registered Office And
Principal Office (Iif Any) Of Carporate Person

D-268 SARVODAYA ENCLAVE NEW DELHI-110017
India

6 | Liguidation Commencement Date Of
Corparate Person

17% DAY OF AUGUST, 2022

7 | Name; Addrgjﬁ, Email Address, Telephone
Number And The Registration Number Of
The Liquidator

Manoj Kumar Anand,
Add: - 3rd Floor, 2nd Community Centre, (Near
PVR/McDonald’s), Naraina, New Delhi-110028
Email: anandmancja@gmail.com

Phone No: - 45051903,9811280787

Registration No: IBBI/IPA-001/ IEBI/IPA-00L/1P-
P00084/2017-18/ 10180

8 | Last Date For Submission Of Claims

16" DAY OF SEPTEMBER, 2022

Notice is hereby given that the DIVYA JYOTI INVESTMENTS PRIVATE LIMITED has commenced voluntary

liquidation on the 17" DAY OF AUGUST, 2022.

The stakeholders of DIVYA JYOTI INVESTMENTS PRIVATE LIMITED are hereby called upon to submit proot
of their claims, on or before the 16™ DAY OF SEPTEMBER, 2022 to the liguidator at the address mentioned

againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakehaolders
may submit the proof of ciaims in person, by post, or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Place: New Dalhj
Date: 24.08.2022

Manoj Kumar Anand Liguidator
DIVYA IYOTI INVESTMENTS PRIVATE LIMITED

IP Registration No: -|BBI/IPA-00L/IP-PO0084/2017-18/10180

E-mail 1D: - anandmanoja@gmail.com
Contact No: - 011-45051903, 9811280787
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NTPC DADRI PLANT VISIT
NTF'G School ol Busness's  student
Induction Program for the baich
2022-2024 Included & plant wvisit 1o NTPC
Dadri. The students wera enlightened with
arranged theoretical classes belore laking us
to-exact lacations ao that the students gol a
glimpse of anergy management at ils maost
basic stage. It was arranged by Mrs Ranjana
Mittal and other NTPC Dadn amployoas,

Getting to know about the safety protocols
was [ha mos! important part. We visitad the
control room, bodlsr, cooling fower, coal
handiing plant, solar plant and ash mouwnd.
Getting into the slacticlty. system incliding
the switchyard was once in & [ifetime

Campus Reporter —

.@] _ PROMOTIONS

gxperience. Being above the BIm ground
laval Iz exciting and frightening but hera it
Was an experience and a lssson as wall.

Aditl Gupta, NTPC School of Businasa.

. Zona! Offica: Dulhi NCR Zome, Batra House, Ground
ol aﬂmffm BOI ﬁ, Fincr, Plot No. 52 Sector-12. Gurisgram - 122061
Bank of India Tal Ho.. (1242390404

E-mall: 20 DsthINCRiibenkofindia,ca.in

contractor for award of ponbect for refiling and supply of mew fim
extinguishers In branches and offices under punsdiction of Delhl MCR
Zone. Empaneiment will be valld for nesd hree yesrs. Interested eligible
IHﬂders may downdoad the tender document from Tended Section of
Banks websile - wwwbankofindia.com amd dse the same for
submission of lander, The Tesdior Docurmeil will be available em

SRURAlIIISIR I [ZOMAL MANAGER] DELHI NCR Zong

INVITATION OF BID FOR AWARD OF CONTRACT FOR REFILLING AND
SUPPLY OF HEW FIRE EXTINGUISHERS IN BRANCHES AND OFFICES |
Bank of india invites sealed bids from eligitde vendar! firmd company/
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POSEEESION NOTICE

(har oy able aroparty)
Wisarap,
Thn dndersgrod bmng i Aubarized Oifcor of the INDIABULLS HOUSING
FINANCE LIMITED (CIN:LES82Z0L2005PEL C13E0ERS) under the: Securtizstion
wnidl Raconaliacion af Froncial Aséels and Enforsemenl ol Seaurily inberesl Act
2002 -and inamerciae of powam conlerad undsar Seotion 13 172) read with Rule 3 of
thie Sacurity inlerasl (Enforarent| Ruies. 2002 lasund. Derand Nahos: dated
23.03.2022 éalimg wpon jha Barmvars VA MUNTOEVI AND VidayY HUMAR o
rapay e amaunt mentaned m the Hobicn bomg Rs,32.58,130.18 (Rupoes Thirty
Two Lakhe Fifty Six Thoozand One Hundrod Thirty and Paite Minotean Onlyj
agarisl Loan Accaunl Ho. HIFHLJKS0 04T 444 [Earlier LAN Code 000071846 of
DHFL} 3% an 11.00.2022 nnd intareal therson wilhin 80 tfays. from (he dale ol
Fcoan o o [ ] Mcstices
The Barmower heaving. leded 1o repay the amount, Notice = hemby given o the
Bormawisr ond e pabde in ganersl hat Ge ofidernigied Fan ishan symiboelic
possesslon of e propedy descriel Peren Deles o sepross of possrs
comfarrachon hém under Sub-Saction (4] of Sectan 13 of fha Acl raad with Rule 1 of
tha Sedun by Infaras! | Enfarcemanti Hules, 200200 18,08, 2022
Tl Borowar 1 gadicular ard i gubdic in parans o hesby Coutioned nal (o deal
will B araparty and ary dealings s e propeiy will be ausjeo 1o e charge-of
ima INDIABULLE HOUSING FINANCE LIMITED for &0 amoudt of
R%.32,56,130.19 (Rupsss Thiry Twa Lakhs Fifty Six Thousand One Hundrad
Thirty end Paiza Ninotesan Oniy) asan 11,05 2023 andintarest thoveon,
Thed Bomowar n aftenton 1§ mvited o prodsrns ol Sub-Sacton (B of Saction 13 of
thafctin respect of wme svailanle, leredasm e sRoured dssals

DESCRIPTION OF THE IMMOVABLE PROPERTY
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WUtS SUMLIGHT BUILDTECH PNT. LIMITED
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Dmip- 1002022 Sanfoey Gupta (Director]
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RORTH OTHER SPROPERTY

WEST  BDADZ0FT WIDE
BOUTH | GITHERS PFHOFERTY
Sdl-
Authorised Officar
INDIABULLS HOUSING FINANCE LIMITED

Diate - 18082022
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LD:mm F‘E?Sﬂﬂ
f"h.:ﬁ't AR el ag0Eas, Eephon | Mana) Rimar Arand
| memthar an l‘n misboa namberof | Add: 3ad Floor, 2na Coremuraly Centre, (Nagl
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Aadhar Housing Finance Ltd.
Corporate Office; Linit Mo, 802, Malrs] Rustomiee, Western Exqpress Highway and
M.\, Aoad, Andbari (East), Mumbasi - 400089,

AHFL Tarar amaund as mentioned hergin under with intarest therean.

Houoging Finanee [t

Barellly Branch : Ground Floor. Akaoh Flodrs. 320-Cieil Lines, City Station Foad, Baredhs-243001 (U

APPENDIX Iv POSSESSION NOTICE (for immovable property) b

Whereas, the undersignad being the Aulhorized Officer of Aadhar Housing Finance Limited (AHFL) under the
Securitisation and Reconstruction of Financlal Assels and Enftorcament of Securily Interest Act 2002 and bn exarctsn
of powers eonferrad under section 13012} raad with Rule 3 of the Zecorify interest (Enforcement) Ruges 2002,
Demand Moteeis) meued by the Authorized Officer of the company te the Borroweniz) ) Guarantors) mantionsd
herain Balow (o repay (he amount mantianed in thenatice within 80 dzys Trom ika data of recedpl ol ihe szid notjca

The horroweer having failed 0 repay the amaount, notics i@ keraby given to the Borroweris) / Guasanior{s) and the
public i general that the undessigoed has takan possession of Mo property dascribed neren below in exegisa of
powars conferrad en him under Sub-Sectien (4} of the Section 13 af the sald Act read wilh Buba B of the Sacurity
Interest Enforcement pides, 2002, The barrower's nitention is invited (0 provisiens of seb section (8) of section 13of
the Act, in respectof tme availibde 0 redeem e secorsd essats The borrower in garticudar ed the poblic in ganesal q;
are hereby sdtionad not fo daal with ihe proparty and any daalings with the property will ba subject o tha charge of

afima Company,

a3

physical hard comy of thate documents wil be seat by the Compary

dedails for jening the AGK throgh VE 7 DAV incudng remole e and a-voting during AGM, by sanding scanried

E o hm&;ﬂmﬁ;hb mmgﬁ::m:m E:Wm I'Eﬁ:n | oy nlmu]rumiirgdmmmlsﬁ'r ermaillo Uﬂeﬁm'nnnngynrﬂm: e i A ®
T iGambined LG No Al that part & parcel of progerty bearing. Mot ) Sened request eter mentoning your nase, follo mm ber comglhete address and emall adoress o e regpasared;

02600001461/Bareily Branch) | Mentioned On Deed House Na 130 Balarpur Kalron | §3-05-2022 bl Seenad copy of the share cerificals (front and back)]

Bharti Rastooi (Co-borrower), Fastt Widl H;”_m 'I;ll:lusllj ol Siya Ram, Sauth- Rastz6 T B.53,180/- di Sed-allasied coy ol Driving Licence ! Passport/ Bank Stetemand | Aadhae:, supparing e sderessof (he Membar

Amar Mourya (Guarariter) Feat Wide 4. Sharshoiders holdirg #henes o demat farm s requestad oupdate thair s-mail addnass with their repactya 0Fs
Place : Bareilly Authorised Dfficer 5, The Company shall proveds ramcts e-obing facity el il Members L castihair vobes on (e resclulions el ot in e
Dale : 24-08-2022 Aazdhar Housing Finance Limited Mofics of the AGM, The Company i also provideg tha faclity of voling treugh &-vating system durng ihe AGM,

Adani Transmission (India) Limited

Anmedabad, Guarsl - SB0O03

Registered Office - Adani House, Mear Mithaksll iz Roads Navangpura,

Moticeof the AGMW

Placs ; Cheonai

sysEem
Cirewit-1l at Mahindergarh end (“Asset 117)

1. The applicant above named has made an apphcation before the Central Electricity Regulatory
Commiszlon for Detarmination af tarlT for 7Y 2021-22 to FY 2023-24 for the transmission
- 12 Ohm series line resctors in Mohindargarh - Dhanonda 400 kY D/C line Circult-l 8

2. The Beneficiaries of the abovementioned transmisilon system are. (1) Gujarat Energy
Transmission Company Limited, (2) Haryana Vidywt Prasaran Nigam Limited, (3) Guarat Urja
Wikas Migam Limited, {2) Maharsshtra State Electricity Distribution Ca, Umited, (5) Madhys
Pradesh Power Management Campany Limited, (6} MP Audyoklk Kendra Vikas Nigam Limited,
(M} Chattisgarh Srate Power Distrioution Company Limited, (8) Gaa State Electricity Department,
(2} Daman and Diu Electricity Departmank, {10) Electriclty Deparkmant, Administration of Dadra
Magar Havell, (11} Heavy water Projects, Department of Atomic Energy, (12} Jindal Power Limized,
{13} Torrent Power Limited, {14) PTC india Ltd, (15) Haryana Power Purchase Centre,
(18] Rajasthan Fower Procuremaont Centre, (17) Jodhpur Vidyut Vitran Nigam Limited, (18) Jalpur
Vidyut Wicran Migam Limitad, (19 Ajmer Widyut Vioran Migam Limiced, (20} BSES Yamuna Power
Limited, {21) BSES Rajdhani Powser Limived, {22) Tata Power Delhi Distribution Limited, (23) Mew
Drelhi Munielpal Councl, (24) Utrarakhand Power Corporation Limlted, {25) Uttar Pradesh Power
Corporation Limited, (26} Morth Central Railway, (27) Punjab State Power Corporation Limicad,

Daln : 23.08 2022

<2= CHENNAI SUPER KINGS CRICKET LIMITED

Cln: UT420THNIDT4PLCDBESTT
Registersd Office :"Dhin Bullding™, 527, Anna Salal, Chonmai - 600 002, Phope! 084 - 7852 1451
Webalie: www.chennalsuperkings.com E-Mall 1D: Investeniichennalsuperkings.com

NOTICE TO SHAREHOLDERS

Milice 15 Perely gvan thal the Egidh Anrus Goners Mesting of Ihe Members (AGM] of Channa Supes Kinga Cricket
Limstac will b hald on Wednesday, Fie 2151 September 2022 at &30 AN, [Indlan Stardard Tere (13T Brough Vidso
Conberencing (V) | Dthar Audio Wisudl Means (08N in complanocs wath the applicable provisions-of e Compeniss Ad,
20413 and this Ridas v tharaurder read wih Genaral Cireusar Mos, 142020, 112020, 2002020, 02202 1and 202022 datsd
&1 Apnl 2020, 13 Apnl 2320, Sih May 2020, 13th Jandory, 2621 gnd Sih May, 2002 respectively, ssued by the Minisiry
of Corporate Affairs [MCA Croulars”} sfiowing the Companies fo conduct ha AGM thraogh W2 1 GV, 1o Sransact Tha
Ordinary and Saecil Bisiness as salowtn the botoa cdmaning e B AGM ol this Comgany

Sharghulders may plaase nota thal In comaliance wilh Fe-afaresals MCA Citculars, the: Exghih Annugl Genaral Meeting
ofthamamiberzof fie Company shal ba candusied invirust mads, | &, shrough Vides Conferancing (VG 7]  Othar Audo
Wisual Means (OAVM®) ard thera wil be no physical meeling of e mermbers taking place at cammen veriue and
physical presance of theomembes fes been dizperasd with fo carlicipate and wale in the Eighth Annusl Genarai Mesling

In Comalisnce with 1he sloresaid MOA Circulans, tha soft copies of Nolice of the 8l AGM and the Annusl Rapart Ior fha
yaarmcad 31st March 2022 wil ba senl only by email iall (hase Momiens, whioss smad sddrossas are reqisterad wilh
the Company | Regisirar and Shase Transfer Agant (R TA) o with e mapecive Depossory Pedicipants [TPs") Thase
documents will also be mads susilable on the websie of the Company at wew channesueperkings com and on fha
watba ol Cardral Doposilony Sendees (nda) Limded (COSL) (agarcy far provdding the Ramole s-Vallng leciity) gt
wiww. cvpbngndia.com from where hese documents can be downloaded, Sharehoiders may plasase nate that no

Sharzhetdars holding shares in physical lorm who have not reqistarad ther amel addresses with the Company | ATA ea
rivquested |o register thalr amad acdresses wilh he Company #f irvestaréichanmalsugekings com ar with RTA of
corpsan@irdegratadinga.in, They csn cblain sofll copas of tha Nedos of the Bth AGM, Annwal Report andior login

The deailed instruchions for Ramobe e-vating &nd jaining the Bth AGM through VE | QAVM and the manner of
perficipation and casing of vols (gl (he aveling sysiam durag (a AGM by e shamhaliers, & provided in M

for CHENMNAI SUPER KINGS CRICKET LIMITED

K.8 Viswanathan
Wholetime Director
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CNRCRTTHIN OF
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5 | L DORROWER/S & GUARANTON'S &
LEGAL HEI'S NAME & ADDRESS
N i TOTAL DU WITH INTEREST FROM

SYMABOLIC
POSHESEION
DATE

MRS SLEIRLA SN PAEMA . SUNERDIA 5 D i ALL THAT PECE ANIY

INDIA SHELTER FINANCE CORPORATION LTD.

RESD: OFF ICEXPLOT=15,6TH FLOOR, SEC-44, INSTITUTIONAL ARER, GURLGRAN, HARYARL-172002

SRAMNTH OFFICE : BR-43, Firsk Floor, Meelam Batz Aoad, NIT Fandabad- 12111 Ha ryama
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-ALCTRIN S&LE NOTICE FOR SALE OF INROVADLE ASSETS UNDER THE SECURITISATHIN AND RECONSTRLICTION OF FGAN CIRL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST AT, 2007 READ WATH FROVED T0AULE 5 |6) OF THE SECUAITY INTEREST [FNFORCEMENT] TLLE,
007 NOTICE 45 HERENY GIVEN T THE PURLIC I GEMERAL S80I FARTICLLAR TO THE AORACWER |5 ANT-ELARANTIN |5) WHOSF DETAILS
ARE GINEM 1M MENTIDNED BELCAY TRBLE THAT THE ESLOW JESCHEED IMUNARLE FAOPENTIES MOR TSAGED, CHARGED T0 THE SECURED
(CAEDITEIR, WILLEE 000 N AS S WHERE 157 SIS WHAT 57, AND “WHATEY R THERETS® FOR MEALIZATHC OF COMPANY DUES

1. DTE A TINE OF E-ALMTAON
L. LALT DATE CF SLBMITSION

E-ALICTION SATL: 2 TH ep

4, RESTRE #FRICE
1 D 6 THE
PROPERTY
| . B INCREMENT

OF EMD 5. DETE & TIME OF
THE PROPERTY INSFECTION

RERERVE FRICE:

| Place: Hew Celhy

Tictce iz hemmhy goan that e DY JYOT] INVESTMENTS PRIVATE LIMITED haz commenced
whirtany squidaior an e 17 Day of Aogust, 2002,

The stekehaders of DIVYA JYOT) INVESTMENTS PRIVATE LIMITED se narcoy cafied Lpon msunmb
oot of their dame, 05 or befoes e 168 Dey of Saptember, 023 1o the iqadale &t e addnees
meniosdmeEnsEmT,

Tz g f ereei o bk dastred P ol of claie by elpcbomic =aang mily, Al athe glzkeholden
tnay mtrmit i procfnl sizime inpemmon. by post. oty elaclmei; means

Submigsion of feso or mishsaing prooks of claim ahall att-act penatties.

Manaj Kumar Anand

quulﬂ._llﬂr. DA JYOTI INVESTRENTS PRIVATE LIMWITED
1P Registratien Ma: IBEIPA-O01IP-FOI0B4 201 -1 8/1ME0
E-mail |B; arardmainoafipnal oom

Date; 24,8022 i
Contact Mo, 0711-15051503,58 11260787

almendz

ALMONDZ GLOBAL SECURITIES LIMITED
ClH: LT48900L1054PLESSDR IR
Regd. OM.: F-3303, Okhia Industrial Area, Phasedi, New [Oeihi -
Tabs: @19 43500700, Fae.: 01143500735
Wehsife. www almondzglobal. cam, E-mall |0 secretarial@almandz.com
INTIMATION OF ANNUAL GEWERAL MEETING
The 28 Anmasl Censsl Mashng (S0M) g Almondz $apal Secunhiss Limied 4
Comgany | will b fuld oo Tussslay, Soptembor 20, 2063 o 7130 A M. E3T thiaegh WE
ar QAW in compliascs with the minvant proviziong of the Camparias Act, 2013 {as:
amanded) (lhe Al | ond e SEE] (Ligling Okligatnne and Dizplosuns Rsquirsmanis)
Rug#siions, 2016 {as amanded] {tve Listing Regulations | ong off sppicabls clicular
wsed by the Mnaty of Corporabe Afteirs (MC2) ler convening the Senersl Mestag
through WG ¢ S8 ard Sanorities &nd ExcSanga Soard of India {Sebi Cecnlars) 4o
traneact the buinesa ag sel tonh in Sha molioe of AN
In atcomdance wih the aforesaid Couolars; i nolice of the 285 AGM sad Anmuial
Beporl will anly e sent 1o the sharehaldess ndiodushy irmeagh wemad IF hishe
w-mall addrees in registered with the Dopssitnry ©Sagissre & Trangdsr Agenl Tha
Wotice of ZBik ACIM e alsa aveilsbla on fhe Gompany's wedsile
www almandegiobs.com, o0 the webade of Soce Exchangn www hsgindia com
wwes neeindia.com and on Ihe webLilE ol waw evalbnglndiz.com,
Memtare holding aharss In prysical mode and who have not wodated thalr emall
milidrosens with the Compasy are fegueetiad o updabs e amail addretses by wigng
Ie thi Company at secradarlad@atmonds com or pomparys Regiztrar and Share
Tramalar Agenl, Beetdl Finnsolal & Computai Sarvic=a Privile Limiad sl
hastabtafgmail com slong weh the cosy of the sgmerd ames? leiter manfioning fw
nanme ani sddres of he Membes gelf-aneeied cogy of M PAN cand. gnd sail-alieated
wapy of any decument |8 @riving Licenae. Eechon Identity Gord, Passport] in
suppar of the adoress of the Mambor Membess folding sheres-in demalgneized
modo afe requetied to cegistor | updadn fheot ool oddrocoes with the tolovan!
Dezoaitary Participanta
The mannar of Inmoee n-veimg and o the AGM for Mamibomn holding sharas m physioal
moge of i demetenglized meds gnd lor membsse whicheve nol updsied thelr email
pigresees with the Company, forme parl of fhe Nobice of the AGM. Sharehodders
sttending e masting through WEGAVM ghall be cowstad lor the purposas ol quanam
under section 103 of the Company Azt 2013
I take ol any goésiegigriavandes perliining 3o & yolisd, vau mey conlsd i Pumse]
Mittal Ganaral Manager, Baetal Frnancial & Computer Seivices Pyt Lid. o
beelalrin@gmall.com Talephone Moa. 011 28851200 or call 1800225533 or rales lo
Iraq'uq-n‘lt:,- Askgd Cugsiione |FALS) and p-voling managl awadahin o
wwe.gvotingingia com

I0eE0

For Almonde Global Sscuriies Lid

Hdl«
bay Pratap
Hew Delkl Compary Secretary and
20.08. 2022 ¥ice Presidont Corporaie Affajr
APPENDIE I
[SEe nds B {1]]
POESESSION NOTICE
ifar immayitile gropay)
Whereos,

The unsletza) s e he Ausrized Ofcer-gf the INDLABULLS HOUSING
FIMANCE LIMITED (CIN LESS2RDL200SPLCA3602Y) indsr (ks Ssouwibzallon
anid Hoconstrohon of Fimancial Asseis and Enfarcemant of Sacunty Inleras! Sof
JO0F ard m-Eisrning of powarn-confemed wickar Sedliom T8 {13 rasd wadh Rl 3 of

1
(28} Power Development I','lep.artmnnt. Jammu and Kashmir, (28) Himachal Pradesh State IHl"-lr.-r ATFlur o83 A Bucker 1l mf;ﬁﬂra’:nu | zozznerween 1anamts | ™ Inassion I Securily |imnaat (Enforcement) Riles, 2002 issusd Damand Nefice dabad
Electricity Board, (30) Electricity Department UT Chandigarh, {31) Northern Reglonsl Power AR ETSTIENE ML Y, Pace BIOCEAFLATNOE 1 | FA0F AND SN LN || g 6 9893 caling anon ihe Beerowe s RAJNEBISHT AND PUSHREA DEVIS ropay
Committee, (32} Kanpor Electricity Supply Company Limited (NR), (33) Rajasthan Rajya Vidyut L :unr;;::ues :'ﬁ;ﬂ"ﬁ:’:::::;ﬁ ;;l‘: 133603 pinst. Fuoen SHALIMAR i WITHLINLIMITES ERTEMSION | 1y s oo i amaunt mantinned in the Malica bring Ms.11.47 226,71 {Rupeos Thireon
H i o 3 i X GRRDEN EXTCMEON 2 Ll VLIETIT MY ! ekl
Prasatan Migam Limited. (34} Delh| Transco Limited, (35) Power Grid Corporation af india Limited, Bt e Pl P’ G ROEN SOENEONE | af 5 MINUTES Bl Lakthis Forty S¢van Thouzand Eight Hiundred Twsinty Sh and Paiss Sevanty
(36) Central Transmission Utllity of Indis Limited. {37} National Load Dispatch Centre, Lobua e Ly HEELOCES PARGHRA | Last [unTE O SUBMISEON OF 3,‘%’!}? Gine Dby} ugainst Loan dccount No. HHLOMTBI4EZES8 as on 12.04,2022 and
{38} Western Reglonal Powesr Committee, (39) Central Efectricity Autharity, {40} Northern LOANACOOANT N Ju:{-'m';'iu:ﬂ:-i"‘ﬂ”"uw! =JT;J“";:‘;:;‘::?}::“ LTS T i“l_JIHmID__u?mw"]““mM“!mmm;ﬁmlﬂurrmmumlmﬂd‘m"m
Regional Pawer Commitiee, (41) Dalhi Transco Limited HLLIMILONSRO00TIC 1LY e ,mmm_ | L I LesiastutnTy ! ;
TOTAL OUTS S NI AADLET FriFRORERTE BOUNGED | CVTE D INSRECTION: THLAANG The Horwaer REvng RiE0 1o mpay e mounl Nolice |5 barehy ghen 1o ine
3. Linelength, number of bays of the transmission system: A% 2EO0 - ety Tan Lokl S ASERST- SERVICE LANE, | [D—t;T:!D‘II'f‘JD;:::FI::‘:'INW “"I';'I!":;:.!:I"" Bomrowsr and he putde 1n penorsl het e udarsignad s @i symbalic
Daramober Asset 1 Terussnt) Foir '.I||I|r|m|| Kinely Sessin u_-lt ﬁ;;‘:rlf_l.:il;lurl‘:j'ﬂ:llﬂf 30 A LA (TET] |.L-.|jwmiru possRss on of e properly drecioed hecain Bsw in serc s o pawrs confarme
= Bhm Eeres Line AL ';:;:W Sy A O T BLOCK A, I I:'.!IWIIILrILiN oin b undee Sub-Section {45 of Seclion 13 of tive Act read wath Fuls 8 of ihe
pl e e L PO MO SLEH (MATIEE Sacurity Inorosl {Enfrcomeard) Ritos, 2060 on 16.08.2022
1] 1 — | B ELS-T72001 o S N N DL TR i AR i
" 4 I ¥ LN i L T T | DETE 2HTHS The Berrawer Im parlicider and M puble mogandil B hershy clidlonsd Bal o
4, pctusl dote of commarsial aperation: 30.03.2022 it WEIEE KERARN, (Wil G ANG S8 THAT PR AN E-AUGTION DATEASTIR R, | SV PROT AL # g
P IHAEME. RAVENDRA KLMAR IHERESIDE PRRCH.OF PROPENTY | 2022 BETWEIN ALAD AT | MR dunl with he propardy and any dealitga with 18 propsry will be subject ba e
5. Capitel cost onthe date of commercisl operstion: 450927 Lakh AT-Sandesp Erciave Block:E yilage: Be IL"#;““f h [ 330 P8 AND LTm-:';‘:rr:;u sharge of ihe INDIABULLS HOUSING FINANGE LIMITED for an amaunt af
iharpuniiberpyr DelrppyrPrgane-dioms, 1030 ML BEGCK € WITHUNLIMTTET ENTEMSION HIESANT ]
&. Details of tanff (being olalmed) et Lakhy I ol by e il r=ath Rl e s "'LE.E:'L?.FE" Ae 1347 836,71 (Rupess Thivtesn Lekns Faory Sevan Thousang Eight
¥ ) h WILLAGE SERARPUR, AT BAYE (O Ll Sl O | LANMELT MeShacy Humatrad Twanty Six and Palse Saventy Opa Gnly | ason 1204, 208 ard intemst
Parameter 2018-20 2020-1 202122 2022-23 Z023-24 AN ACEDILINY N BEMARASTIR ERREAHA i Y P tharman
LATICU MRS ookl e ks b o Ml =407 -y
SRR T % SIS TOTAL PROBERTY OFF b A | i " R
Assat 508 496620 agz2n TOTAL OUTSTANDING AMOUNT BY AREA S0, WARDS. (41 ’ D_r:"' ;ﬁl::[‘mn:‘?' L Lz W Vhe Bgercef A dthen ot Tn Mviiad o rovisite o Bub-SocSr | Bl Sadlion 13

T8 B3 AT LA (Tery Lk Thicky Visrs Thsmani) K3 51, MTE | BROFEATY VLN ORECTHIETY e At [ reapect ol briie ivdilnble, b fedeam e sedured assola

1 i & EASTR S
7. A copy of the spplication made for determination of tariff is pested on the website Four Wi vy Tl o Y ey o m?iﬁ%ﬁ;;‘ﬁﬁ‘,}” LT PESCRIPTION OF THE INMOVABLE FROPERTY
waww. adanitranamission.com P i i 1.4 A L O (FTHER MOVETH- AOAD Iﬁyﬁhgﬂ:i;“ APRHATMENT MO BS 1608 HAVNG SUPER AREA APPROXIMATELY 370
8. The suggestions and objections, IT any, oA the proposals for determination of Laniff contained in LTI M ZRCANDGS I8 SOUARE FEET ON 16TH FLOOR, TOWER.BEETLE SUMES-Z N THE

the appilcation be filed by any person, including the benefliciary before the Secretary. Central
Electricity Regulatory Commission, 3° & &" Floor, Chanderiok Building, 36, Janpath, Mew Daihi-
110008 with a copy bo the applicent within 30 days of publicatien af this notice,

THT CARMEST MONEY 1S T0 B2 DEROSTER BY Wity OF DD (N Fay0UR OF "Dl SELTER FINANCE CORPORATION CTD" FAEAESLE AT COMPLER KNOWN AS "CASA GRANDE L' CONSTHUCTED UPON BLOT N

FAMIRASANLGEAL BRANCH AR MEFTRTES [N THE ACCOUNT OF “AKIS EANK NG 01102000105 7107 AMD IFIC CO0E- UTIEG30151 BRANCH GH-0E-C -BECTOR-CHIN, GALITAM BLDDHA MAGAR. GREATER RDIDA-
GUNGACN , BHAKNCH SONE Q00131 ) CASE DF ARY D8] ECTRIMAC LA CATION OF REQLIESIENT NEGANDING ASSETS UNDEN SALE, 20130, BTTAR PRAJESH
BIOOCR MAY CONTACT bR AILASH SEEARTA {+91 BS0BE 224615 & ME, AUY CLPTA (491 TOOGHZADITS) FOM GETAILTD TERMS AND Bdl-

Place: Akhmedabad For Adani Transmission India Limited COMDITIONG OF THE BALE, PLEASE REFER TO THE PROVIDEED ) INCHA 'SHELTES, FRAMCE CORPGRATOM LTO. WEBSITE |E Date : 18.08.20232 Authorisad Oificar
Date: 24/08/2022 {Authorised Signatary) WV RIDRIVLIEE TN ore 1y | N | AHTLTER, *Un'%bﬁmlunwrlcaﬂ |INDH» SHELTER FINANGE CORPORATION LTD)| | FPlace: NOIDA INDUABLILLS HOUSING FINANCE LIMITED

[PLACE- FaFeeahAD OATE Jd 0 o0




PUBLIC NOTICE
Nofce i Pareby ghen o he Puliic hat $a
sae oeed dated (6 Sep U6 executed
Detwemars dr. Sarit Kuesar S [Ty Chpmrear
snd B, Eshs Kedia (The Pochused] for s
pieoa of Agrouture land admeasunng A Bigha
i W Biwd e AL shane of e e
mazauning 13 Bgha 7 Biews, baarmg Khasz
Nas, 430(3.16], 440(8-1), L4306-1),
LE3E-0) ATy, A450-16], JaB(25) =
FEgTD-2) slied i e god and myverue
ectals of Wilnge Katewarz (Bawars) Teml
Hamka, Gistticd North, Delhl. Registend vide
mefiairation Mo 256 i Bock Vol 1 No, 365 on
paga 108 Ao 571 deied 28 e 2016 by Bub
Regclﬁr Wl B, Warelp, Dt Norh. Dedhi
Dehi has ot ioshimispiaced on 23 Apr 2022
M) pargrs ang herwlry mformad nol b deal or
=army oot sy tanzscton wilh sngons on he
Dasis ol the said missing decumont. [ anyone
Mg aresoy caned ool o is csTyng oo,
kindy inform the undarsignad in wiifng on e
berow menlioned eddiess withn 7 ey fiom

I prezenk. Ms. Esha Kedia
D40 Shrf Ry Kumar odia
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IFCI INFRASTRUCTURE DEVELOPMENT LIMITED

IFCI Tewwar, 51, Meliru Piacs,

DL inwlbes guatation from CACMA Fiems lor the purpose of internal Audit
for FY 2022-23. Forfurther details; pleass visihwwe lidlindia.com.

Last date for submission of application |s 07/08/2022 til 2.00 P.m.

For furher clanilication, please contact 0171-21732247,

WE'LL BE MOVING OUR
OFFICE TO THE NEW ADDRESS
SHORTLY

Office No.2, Second Floor, Bapu Bazaar,
Udaipur — 313 001

Cholamandalam MS General Insurance Company Limited,
Ird Flogr, Padam Shivam Bullding, Plot Mo, 3, Block — B,
100 Feet Rood, Mail Colony, Udalpur (fJ]— 313 00

Cholamandalam M5 General Insurance Company Limited,
Mo.2, Dare House, 2nd Floor, N5C Bose Road,

Parrys, Chennal - 600 001

Customer Care Moo 1800 208 55 24/91 00

IRDAI feg. Mo, 123; CIN: UBRO30TMZG01PLCDM7STT
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